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material is Rs. 1.64 lakhs. The material has 
been recovered as Iron Scrap which is 
proposed to be sold to the market and as 
such the loss will be minimal. As per Enquiry 
Committee, the hearth breakout could be due 
to design deficiency of refractory lining of 
hearth region. 

(d) One person died of suffocation and 
burn injuries. There was no other casuality. 

(e) & (f) The relevant information is as 
follows :— 

(i) Rs. 86,112/- as compensation under the 
Workmen Compensation Act has been 
deposited with the Commissioner for 
Workmen Compensation. 

(ii) Rs. 30,000/- have already been paid by 
Steel Employees Welfare Association 
(SEWA) to the dependent of the 
deceased employee. 

(iii) Rs. 1,000/- paid towards funeral 
expenses. 

(IV) Action has already been taken for 
making payment of Gratuity, CPF 
amount, Life Cover Scheme benefits 
etc. at the earliest. 

(v) Employment on compassionate ground 
as Attendant in the scale of Rs. 1350—
1630/- (L-l) has been offered to the 
wife of the deceased employee. 

 


